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Financing of T.V. Serials 

3232.  SHRI    SURESH     PACHOURI: 

Will  the  Minister  of     INFORMATION 
AND  BROADCASTING be pleased     to 
state: 

(a) the number of T.V. serial financed 
during the last two years for telecast on 
prime time; and 

(b) the norms adopted for passing 
these serials? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS): (a) 15 serials financed by Door-
darshan were telecast on prime time during 
this period. 

(b) Such serials are approved based on 

inter alia  the following broad criteria; 

(i) Storyline and its contemporary re-
levance; 

(ii)   Treatment  of  the  theme; 

(iii) Overall competence of the technical 
crew and reflection thereof in the 
production; and 

(iv) Relevance to Doordarshan's pro-
gramme requirements. 
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News Units without News Editors 

3234. DR. YELAMANCHILI SIVAJI: 

Will the Minister of INFORMATION AND 

BROADCASTING     be pleased to 

state: 

(a) the number of News Units of All India 

Radio at State Capitals which have News 

Editors and Senior Correspondents, and the 

number of those which are without such 

senior staff, and which are they; and 

(b) the reasons for the same? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS): (a) and (b) The Staff at various 
Stations are sanctioned keeping in view the 
functional requirements of that Station. At 
present, 4 stations at State Capitals and the 
Union Territory of Chandigarh have both 
News Editors and Senior Correspondents. 
Five Stations at State Capitals have only 
News Editors and one Station is having only 
Senior Correspondent. Thirteen Stations in 
State Capitals as indicated below do not have 
senior staff: 

Agartala, Ahmedabad, Aizawl, Bangalore 

Bhopal, Cuttack, Imphal, Itanagar, Panaji, 

Patna, Shimla, Trivandrum and Hyderabad. 

Reversal of the Pelky on Foreign Publica-

tion from India 

3235. SHRI SHANTI TYAGI: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government propose to reverse 

its policy on foreign publication for (their 

publication from  India; 

(b) if so, what are the reasons therefor; and 

(c) whether Government has cleared any 

proposal in this regard? 

THE DEPUTY MINISTER IN THE 

MINISTRY OF INFORMATION AND 

BROADCASTING     (KUMARI     GIRIJA 

VYAS): (a) Government has been receiving 

applications for giving permission for 

publication of Indian editions of foreign 

periodicals/jurnals etc- The present policy 

does not permit such publications. Presently 

there is no proposal to reverse the Policy. 

(b) Does not arise. 

(c) No, Sir. 

Demand to change the time of the telecast  

proceedings   of  Parliament 

3236. SHRI SYED SIBTEY RAZI: Will 

the Minister of INFORMATION AND 

BROADCASTING be pleased to state 

whether Government have received any 

requests from the viewers for the telecast 

proceedings of both the Houses of Parliament 

at night immediately after the English news; if 

so, what action Government propose to take in 

this regard? 

THE DEPUTY MINISTER IN THE 

MINISTRY OF INFORMATION AND 

BROADCASTING (KUMARI GIRIJA 

VYAS): Various suggestions regarding the 

schedule of programmes drawn up by 

Doordarshan are received from time to time. 

There is, at present, no proposal to change the 

time of the telecast of the Sansad 

Samachar/Parliament  News. 


